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Supreme Court

Addl. Commr. Commercial Tax v. Cadila Health Care Ltd., (Manmohan and Arun Palli, J].), 2026
SCC OnLine SC 2063

Ajit Kumar v. State of Jharkhand, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
2064

Martanda Singh v. State of Chhattisgarh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
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Akhilesh Kumar v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 33069
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Akshay v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 32925
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Alka Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 33029

Alok Kumar v. Om Prakash Tiwari, (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All
33056

Alok v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 32796
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Ambuj Bansal v. Board of Revenue, (Arun Kumar, J.), 2026 SCC OnLine All 33089
Amit Kumar Gupta v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32788
Amit Kumar Yadav v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 33076

Amit Singh v. Union of India, (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
33141

Anand Kumar v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 33083
Aniket v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 32946
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Anil Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 32964
Anil Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32821

Anil v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32851

Anita v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 32882

Anjani Jaiswal v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 33024

Ankit Srivastava v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32816
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Anshul Agrawal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32819

Antima v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
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2026 SCC OnLine All 33022
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Kunal Ravi Singh, JJ.), 2026 SCC OnLine All 33102
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Atar Singh v. Vinay, (Vikas Budhwar, J.), 2026 SCC OnLine All 32887

Attar Singh v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 32901

Avinash Rawal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32814

Awadh Bihari Dixit v. Sudhir Garg, (Saurabh Lavania, J.), 2026 SCC OnLine All 32884
Awadhesh Kumar v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 33078

Ayushi Tiwari v. Prakhar Dwivedi, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 33058

Baba Sarvajeet Giri Smarak Mahavidyalaya v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine
All 33111

Bablu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 32981
Baby Aditya v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 33039

Bane Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 32932
Beauty Goswami v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 33096
Bhola v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 32811

Bhupendra Nath Tiwari v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 32862
Bilal v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 32927

Brijesh v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 32957

Bushra Islam v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 32795

Chadtara v. Kalawata, (Chandra Kumar Rai, J.), 2026 SCC OnLine All 33088
Chandrabhan Saroj v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 33048

Chhotu Verma v. State of U.P., (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 33132

Chunnu Lal v. State of U.P., (Santoesh Rai, J.), 2026 SCC OnLine All 32905

Constable Pankaj Kannaujia v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All
32835

Council For Scientific & Industrial Research v. Dr Sandeep Goyal, (Alok Mathur and Amitabh
Kumar Rai, JJ.), 2026 SCC OnLine All 33159

Darshan v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 32842
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